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Defective Case Register from 2024-08-16 to 2024-08-16

Advocate for

Date of

SI.NO. Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
DEEPAK RANJAN 2024-08-
1 D-WP(C)/35041/2024 PARIDA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
CHINMAYA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
2 D-CRLA/23214/2024 KUMAR SAHU 16
year of the case not correctly furnished in the
date chart and synopsis and index
6-RECEIPT SHOWING SERV.COPY TO
JYOTI RANJAN 2024-08-
3 D-WP(C)/35414/2024 KHUNTIA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D- BISWABHUSAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24652/2024 |DAS 16
1. Page nos.13 and 14 not legible.
o oA armsor RECEIT SHOWING SERVCOPY o
ABLAPL/24673/2024 [SAHOO 16 : :
6-RECEIPT SHOWING SERV.COPY TO
SURYA 2024-08-
6 D-WP(C)/35294/2024 MOHAPATRA 16 AG/CG/IT/CT/ETC.NOT FILED.
o PraDEEP KA arakor. SRECEIT SHOWING SERVCOPY o
CONTC/35258/2024 MAHAPATRA 16 : :
D- 2024-08- 10-SUBJECT CODE NOT
8 CMAPL/34213/2024 ADV. 16 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
VIVEKANANDA  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
9 D-FA0O/35029/2024 TENA 16
1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2. Page 72 is not legible
6-RECEIPT SHOWING SERV.COPY TO
0 D- BRAJA MOHAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/24669/2024 / SARANGI 16 INDEX,SYNOPSIS and DATE CHART PAGE
NUMBER WRONG
6-RECEIPT SHOWING SERV.COPY TO
0 D- JAGANNATH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24711/2024 KAMILA 16 1.Synopsis and Date chart not marked in Index
and book marked.
6-RECEIPT SHOWING SERV.COPY TO
12 D- PRASANTA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24720/2024 KUMAR NANDA |16
Name of petitioner not correct inaffidavit.
16-PETITION/APPEAL NOT IN TIME
13 D-CRLA/24611/2024 IDEBASNAN DAS 2024-08- |1.Period of Delay 39 days'Z. Provisional of Law
16 be corrected after conversion. 3. Neat copy of

pg.9 to 12 be filed.(ii))Good ground certificate not

furnished



javascript: window.print();

6-RECEIPT SHOWING SERV.COPY TO

SUKANTA KUMAR (2024-08-
14 D-WP(C)/35532/2024 NAYAK 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
15 CONTC/35130/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
16 D-WP(C)/35392/2024 CHANDRA NAYAK |16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
17 CRLMC/24696/2024 SOUGAT DASH 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
18 |D-WP(C)/35512/2024 ]J)YE%TI RANJAN %224'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19 E'L APL/24483/2024 é‘:%%BANDHU ?224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
20 D-WP(C)/35156/2024 PRADHAN 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-08-
21 D-WP(C)/35520/2024 KUMAR SAHOO 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
22 CONTC/35209/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
DURGESH 2024-08- | Receipt Showing Serv.copy To School and Mass
23 D-WP(C)/35428/2024 NARAYAN RATH |16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
24 D-WP(C)/35250/2024 SXTAPIE’E[%@AR ?224_08_ 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
s D PRADEEP KUMAR 2024-08- 0. B0 nSEP e 10
CONTC/35255/2024 MAHAPATRA 16 : :
% D PRANAB RANJAN 2024-08- 0 o S0 n i SEP e 10
BLAPL/24613/2024 |CHHATOI 16 ) )
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
27 D-CRLA/24703/2024 |ANUPAM RATH 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
28 D-WP(C)/35442/2024 NARAYAN RATH |16
Page nos 14 and 15 not legible .
6-RECEIPT SHOWING SERV.COPY TO
2 D- DEBASIS 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35093/2024 | TRIPATHY 16 Date of disposal of CONTC.Nos. wrongly
mentioned in reference certificate
30 D- SARAT KUMAR 2024-08- [6-RECEIPT SHOWING SERV.COPY TO
BLAPL/24714/2024 |(JENA 16 AG/CG/IT/CT/ETC.NOT FILED.

1.P.S.Case No.667 of 2023 and G.R.Case No.
1770 of 2023 in cause title not tally with the




Anne-1 and 2 in the file.

6-RECEIPT SHOWING SERV.COPY TO

SUDHIR KUMAR |2024-08-

31 D-WP(C)/35213/2024 MALLICK 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

- D- NIHAR RANJAN 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24525/2024 |SAHOO 16 Occupation not mentioned in the affidavit. Age
not tally with rejection order and cause title.
6-RECEIPT SHOWING SERV.COPY TO

33 |D-WP(C)/35202/2024 [P RAVAT RANIAN - 2024-08-1 06/17/CT/ETC.NOT FILED.

SUTAR 16

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

34 D- RAJAKISHORE 2024-08- [19-UNDERTAKING FOR NON FILING OF

BLAPL/24626/2024 |SAHOO 16 TRANSLATED COPY NOT FILED
1. Name of the deponent on affidavit not tally
with solemnly affirmation para.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
2024-08-

33 D-R$A/35501/2024  IBASUDEV PUJARI 16 1.Court Fee Of Rs. 2835/. is payble, Rs. 6/. paid.
Deficit court fee not paid. Exempted being S.T.
appellant. S.T. certificate not filed

BLAPL/24588/2024 |PANDA 16 ) )
1-COURT FEE IS DEFICIENT.
NIRANJAN 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

37 |D-WP(C)35237/2024 |op ASAD PATRA |16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

38 D-CRLA/24624/2024 ?IEE’?’?SY ?224_08_ vernacular certificate not furnished in the IAs
date of jt not correctly furnished in the preface,
page mark not furnished in the index against anx
2

PREMANANDA 2024-08- | Receipt Showing Serv.copy To School and Mass

39 D-WP(C)/35498/2024 MOHANTY 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

40 D- PRAKASH KUMAR |2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24685/2024 SAMAL 16 1,Provision of law not correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
SUSANTA KUMAR |2024-08-

41 D-WP(C)/35228/2024 MISHRA 16 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-08-

42 D-WP(C)/35502/2024 MOHANTY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

13 D- GURUPRASAD 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24523/2024 |BEHERA 16

Date of Rejection order not tally with Index.




6-RECEIPT SHOWING SERV.COPY TO

CHANDRAKANTA 2024-08-

44 D-WP(C)/35451/2024 NAYAK 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

45  |D-WP(C)/35224/2024 g(s)%l%{OD KUMAR %224'08' AG/CG/IT/CT/ETC.NOT FILED.

. b ULy . G RETSTONG SERVEORYT0

BLAPL/24684/2024 | KUMAR KHATEI |16 : :
10-SUBJECT CODE NOT
ADHIRAJ 2024-08-
47 D-CMP/34724/2024 MOHANTY 16 FURNISHED/INCORRECTLY MENTIONED
. b A SaRATIL s KECETTSTONTG SERVEOPY 10
BLAPL/24737/2024 |DAS 16 : :
6-RECEIPT SHOWING SERV.COPY TO

40 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/34948/2024 16 Year of disposal of W.P.(C)No.14032/2021
wrongly mentioned in reference certificate
7-VAKALATNAMA NOT PROPERLY

BRAJA MOHAN 2024-08- [STAMPED,EXECUTED,ACCEPTED.

50 D-WP(C)/35403/2024 SARANGI 16
Advocates clerk welfare fund Rs10/ not filed
14-NOT PROPERLY INDEXED.

TRILOCHAN 2024-08-

> D-WP(C)/35289/2024 PANIGRAHI 16 Page No.18 0f Annexure.1 date of order not tally

with in Index Annexure.1.
SEKH ZAKIR 2024-08- :

52 D-WP(C)/35276/2024 HUSSAIN 16 Page 46 not legible.

SURENDRA 2024-08- | Receipt Showing Serv.copy To School and Mass
>3 D-WP(C)/35514/2024 KUMAR SAHOO 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO

54 D- BASANTA KUMAR (2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24718/2024 DAS 16
Page 15, 16 not partial neat.

. b RUGANGS s £ KECEITTSTOWIO SERVEORYT0

BLAPL/24518/2024 |MAULI PATNAIK |16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

ACHYUTANANDA [2024-08-

56 D-WP(C)/35370/2024 PATTANAIK 16 FURNISHED/INCORRECTLY MENTIONED
Date mentioned in Annexure-8 does not tally
with averment of writ petition and index

s D SMRUTIRANIAN - 2024-08- (i ETC NOT FILED. |

BLAPL/24726/2024 |ROUT 16 : :
6-RECEIPT SHOWING SERV.COPY TO

SARBESWAR 2024-08-

58 D-WP(C)/35175/2024 BEHERA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- PRASANTA 2024-08-

59 19-UNDERTAKING FOR NON FILING OF

BLAPL/24616/2024 | KUMAR SAHOO |16 TRANSLATED COPY NOT FILED

60 D-WP(C)/35314/2024 |OM SWARUP 2024-08- |6-RECEIPT SHOWING SERV.COPY TO

16 AG/CG/IT/CT/ETC.NOT FILED.




Page No 18to 20 not legible in Annexure 3.

61 D- DR. RATNAKAR  |2024-08- PLACE AFTER FILING OF C.COPY OF
RVWPET/35296/2024 MAHARANA 16 IMPUGNED ORDER
SUBASH 6-RECEIPT SHOWING SERV.COPY TO
2 D-CRLA/24715/2024 |CHANDRA %224-08- AG/CG/IT/CT/ETC.NOT FILED.
ACHARYA Vernacular certificates in [As be furnished.
6-RECEIPT SHOWING SERV.COPY TO
JATINDRA KUMAR (2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
63 D-FA0O/35364/2024 MOHAPATRA 16
Pages 13 and 14 are not legible
6-RECEIPT SHOWING SERV.COPY TO
DEEPALI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
64 D-WP(C)/35168/2024 MAHAPATRA 16
1. Page no.26 not legible.
. b U . KECEITTSTOWO SERVEORYT0
BLAPL/24568/2024 NAIDU 16 : :
2024-08- 18-CERTIFIED COPY OF TRIAL/APPELLATE
66 D-CMP/35274/2024 |SUBHENDU KAR 16 COURT ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
67 D-WP(C)/35299/2024 SATAPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
68 CONTC/35206/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
o RAJENDRA 202408 [0 i CETONOT FILED. |
BLAPL/24710/2024 NARAYAN ROUT |16 : :
6-RECEIPT SHOWING SERV.COPY TO
D- SANTOSH 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
70 CHANDRA 8-CAUSE TITLE NOT IN ORDER.
ABLAPL/24587/2024 ATABUDHI 16
Paragraph not mentioned in the affdiavit.
6-RECEIPT SHOWING SERV.COPY TO
71 |D-WP(C)/35393/2024 MANOIKUMAR - 12024-08- 1) = 511 T/BTC NOT FILED.
PANDA 16
6-RECEIPT SHOWING SERV.COPY TO
RAJALAXMI 2024-08-
72 D-WP(C)/35057/2024 BISWAL 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
NALINI KANTA 2024-08-
73 D-WP(C)/35249/2024 DASH 16 1.Legible copy of page-36,60 , 77 to be
filed.2.Xerox attested copy of order under
Annexure-9 filed. Authenticated copy of the same
not filed.3.Date mentioned in Annexure-1 does
not tally with averment of writ petition and index
74 P ASHOK DAS 2024-08- |14 ¢ may be Registered as WP(C)
RPFAM/33788/2024 16 18 may be Registered as
6-RECEIPT SHOWING SERV.COPY TO
JATINDRA KUMAR [2024-08-
75 D-FA0/35362/2024 MOHAPATRA 16 AG/CG/IT/CT/ETC.NOT FILED.
76 D-WP(C)/35429/2024 DILLIP KUMAR 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
MOHAPATRA 16 AG/CG/IT/CT/ETC.NOT FILED.




Annexure-2 is not neat copy .

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

77 D- GYANESWAR 2024-08-
ABLAPL/24574/2024 |SATPATHY 16 Synopsis and date chart not mentioned in the
Index.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-08-

78 D-WP(C)/35277/2024 ROUTRAY 16 AG/CG/IT/CT/ETC.NOT FILED.

20-VERNACULAR CERTIFICATE NOT
DWARIKA PRASAD [2024-08-
79 D-CMP/35254/2024 MOHANTY 16 FURNISHED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
20 D- BIPLAB KUMAR  [2024-08- I TOP OF CAUSE TITLE.
ABLAPL/24741/2024 [TRIPATHY 16
1. Paragraph no. not correctly furnished on
declaration.2 Court fee of Rs.3/- not paid on
affidavit.3. Page nos.26 and 27 not neat and
legible.
. o i ook s & KECEITTSTONG SERVEORV 10
BLAPL/24619/2024 [PATTNAIK 16 ) )

. o DIy PRASAD 241 £ KECEITTSTOTG SERVEOPY 10
CRLMC/24605/2024 [PRADHAN 16 ) )

. o s . S RETSTONG SERVEORYT0
WPCRL/24549/2024 MOHANTY 16 ) )

u D TIRTHKUMAR 202408~ (£ 5 L R OTFILED,
ABLAPL/24732/2024 |[SAHU 16 ) )

19-UNDERTAKING FOR NON FILING OF
ABINASH 2024-08-

85 D-CMP/35157/2024 ROUTRAY 16 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

26 D- JYOTIRMAYA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24657/2024 |[SAHOO 16
1. Page nos.10 and 11not neat and legible.
CRLMP/24367/2024 BAUG 16 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

88 2]'3L APL/24603/2024 f\ﬁ\g /SI\??YKUMAR %224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- BIJAYA KUMAR 2024-08- 9-PROVISION OF LAW NOT FURNISHED ON

89 BLAPL24739/2024 INAYAK (3) 16 TOP OF CAUSE TITLE.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

90 D-WP(C)/35152/2024 PRAVAT KUMAR  |2024-08- |6-RECEIPT SHOWING SERV.COPY TO

PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.




Copy of the Office order No. 44204 dtd
30.09.2011 vide annex-2 not filed.

6-RECEIPT SHOWING SERV.COPY TO

BIBEKANANDA 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
91 |D-WR(C)/35273/2024 01 SHEASAN] e
vakaltanama is not filed
BLAPL/24670/2024 [SAHOO 16 ) )
03 |- PARTHA SARATHI 2024-08- (00 0 o ier o NOT FILED,
BLAPL/24755/2024 |DAS 16 ) )
DEBASISH 2024-08- |1. Period of Delay 236 days 2.Court Fee Rs.
94 ID-MACA/35210/2024 |\ r\ AT 16 1,500/- payable. Not paid
6-RECEIPT SHOWING SERV.COPY TO
SRINIBASH 2024-08-
95 D-WP(C)/35117/2024 SATAPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
96 CONTC/35169/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
97 |D-WP(C)/35359/2024 PAYANTAKUMAR 12024-08- | = 511/ T/BTC NOT FILED.
MAJHI 16
6-RECEIPT SHOWING SERV.COPY TO
08 D- AMULYA RATNA  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24671/2024 PANDA 16
1. Page no.8 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
99 |D-WP(C)/35405/2024 [KUNALKUMAR - 12024-08- [ = i1 1/BTC NOT FILED.
SWAIN 16
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
100 ABLAPL/24638/2024 CHIRANIJIB ROUT 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
101 |D-WP(C)/35567/2024 BRAJAKISHOR - 12023-08- 1\ - 511/ T/ETC NOT FILED.
PANDA 16
102 P PRADEEP KUMAR 2024-08- (05 L o e
CONTC/35324/2024 MAHAPATRA 16 ) )
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-08-
103 | D-WP(C)/35334/2024 CHANDRA NAYAK |16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
RANJAN KUMAR [2024-08-
104 | D-WP(C)/35056/2024 NAYAK 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN (2024-08- [AG/CG/IT/CT/ETC.NOT FILED.
105 |D-WP(C)/35187/2024 0V O S e
Page nos 22 to 27,29 ,30 and 32 are not legible
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
106 BLAPL/24781/2024 MAHES DAS 16 AG/CG/IT/CT/ETC.NOT FILED.
o P BHARAT BHUSAN 2024-08- (100 o ier NG T FILED,
BLAPL/24505/2024 |ROUTRAY 16 ) )
6-RECEIPT SHOWING SERV.COPY TO
DAYANANDA 2024-08-
108 | D-WP(C)/35226/2024 MOHAPATRA 16 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

109 E'L APL/24546/2024 I;ggﬁgﬁ;a‘“ ?224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
PRANAB RANJAN 2024-08-
110 |D-WP(C)/35307/2024 CHHATOI 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
111 |D-WP(C)/35417/2024 ﬁ%ﬁ%ﬁ%dﬁl{ ?224'08' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
NO Name of filing advocate in vakalatanama in
capital letter.
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
112 [D-MACA/28127/2024DEBASISH 2024-08- 1y COURT FEE OF RS 7500 /- TO BE PAID
PATNAIK 16 :
2.authenticated copy of c.copy to be filed .xerox
copy filed. 3.C.T IN ORDER BUT STATUS OF
PARTIES IN COURT BELOW NOT GIVEN
13 |2 BIBUDHENDRA  2024-08- 0t o B0 h S e b,
ABLAPL/24680/2024 KUMAR RATH 16 : :
6-RECEIPT SHOWING SERV.COPY TO
114 |D-WP(C)/35409/2024 | RUNALKUMAR = 12023-08- |\ - 51T/ T/ETC NOT FILED.
SWAIN 16
GYANENDRA 2024-08- |Synopsis and list of dates and events are not
15 D-WP(C)/35271/2024 CHANDRA SWAIN |16 alphabetically paginated.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
116 ABLAPL/24659/2024 SHYAM MANOHAR 16 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
117  |D-WP(C)/35391/2024 |PITAMBAR PANDA 16 NOT FILED.
Annexure-2 , 6 not attested true copies .
1.Opp.party no.6 is not represented
through.2.Mobile number of all the counsel not
SUDHANSU 2024-08- |furnished in vakaltnama.3.The name of the
18 D-WP(C)/35263/2024 SEKHAR JENA 16 counsel in capital number in lat page of writ
petition not furnished.4.Paragraphs of writ
petition are not correctly numbered
1o |2 JYOTIRMAYA  2024-08- 0 o B0 P eI ED,
BLAPL/24676/2024 |[SAHOO 16 : :
120 |D-CMP/35003/2024 |AMIT PRASAD 2024-08- |[7-VAKALATNAMA NOT PROPERLY
BOSE 16 STAMPED,EXECUTED,ACCEPTED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




Neat copy of anx.2 be filed,(ii)Deficit court fee/
stamp on v.nama be paid

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

121 E'L APL/24655/2024 Eg;AKIXTA KUMAR ?224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO

DIPTI RANJAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

122 |D-WP(C)/35266/2024 MOHAPATRA 16
Legible copy of page-14,28 , 44 to be filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

123 D- PRAVAT KUMAR  2024-08-

BLAPL/24488/2024 |NAYAK 16 Page no.17 not in order. Page no 22 and 23 not
neat.Name of victim should not be mentioned in
file.

14 |2 GURUPRASAD  2024-08- 0t o B0 h S e B,
BLAPL/24501/2024 | BEHERA 16 : :
ABLAPL/24733/2024 [SAHU 16 : :

6-RECEIPT SHOWING SERV.COPY TO
SATYABRATA 2024-08-

126 |D-WP(C)/35300/2024 SATAPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

. D- RAJENDRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/24541/2024 KUMAR DASH 16 Certified copy of order under annex- 2 not filed.

2. Page no. 12 not legible.
6-RECEIPT SHOWING SERV.COPY TO
128 D- DEEPAK KUMAR 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24489/2024 |[PANDA 16
Page no. 13 not in order.
6-RECEIPT SHOWING SERV.COPY TO
KABIRAJ 2024-08-

129 |D-WP(C)/35295/2024 PRADHAN 16 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO

130 D-WP(C)/35046/2024 EEI[J]I]\“IDABAN %224-08- AG/CG/IT/CT/ETC.NOT FILED.

Paragraph in the petition not properly mentioned
6-RECEIPT SHOWING SERV.COPY TO

131  |D-WP(C)/35378/2024 gi%ép KUMAR %224'08' AG/CG/T/CT/ETC.NOT FILED.

18-CERTIFIED COPY OF TRIAL/APPELLATE
132 |D-CMP/34981/2024 |TANMAY MISHRA |3o- 7 0% |COURT ORDER NOT FILED
Certified copy of impugned order not filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

133 |D-WP(C)/35302/2024 ﬁ%ﬁ%ﬁHYAM %224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

134 D- SANJAY KUMAR  |2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/24158/2024 PRADHAN 16

Correct provision of law not furnished in I.As




As per standing order no-3 dated .9.7.24 the

135 gi APL/24522/2024 SSES]JDI}{E&NJAN ?224-08- name o_f'the prosecutrix shall not be mentioned in
the petition.
6-RECEIPT SHOWING SERV.COPY TO
136 D- PRASANT KUMAR [2024-08-  AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24721/2024 BARIK 16
Page no.10 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
137 D- RAKESH KUMAR 2024-08- |8-CAUSE TITLE NOT IN ORDER.
WPCRL/24580/2024 [ROUTRAY 16
petitioner sign as sudipta sahu instead of sudipta
kumar sahu
138 |2 JUGALAKISHORE  2024-08- 0 o B0 n S e
BLAPL/24640/2024 |[PANDA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SURENDRA 2024-08-
139 19-UNDERTAKING FOR NON FILING OF
ABLAPL/24672/2024 KUMAR ROUT 16 TRANSLATED COPY NOT FILED
40 |2 JUGALAKISHORE  2024-08- 0 o B0 n S e e
ABLAPL/24597/2024 [PANDA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
141 D- SWAYAMPRAVA  2024-08- |19-UNDERTAKING FOR NON FILING OF
BLAPL/24516/2024 |DASH 16 TRANSLATED COPY NOT FILED
Relationship not mentioned in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
142 D- JAYAKRISHNA 2024-08- |/7-VAKALATNAMA NOT PROPERLY
ABLAPL/24647/2024 MOHAPATRA 16 STAMPED,EXECUTED,ACCEPTED.
1. Petitioner no. 2 not executed in V.Nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
143 |D-WA/34659/2024  |SAIBRATA RATH %224'08' Petitioners are not parties in Wp(c) No.12065 of
2023 filed IA for grant of leaveto file W.A., Page
No41,44 to47, 50to 52,54 to56, 58,60,62, .66 to
70,74 ,76,86 and87 not legible. .
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
144 BLAPL/24770/2024 BASUDEV PUJARI 16 AG/CG/IT/CT/ETC.NOT FILED.
s BUAYAKUMAR 202408 (00 i ere NOT FILED, |
ABLAPL/24749/2024 BEHERA 1 16 : :
6-RECEIPT SHOWING SERV.COPY TO
GYANESWAR 2024-08-
146 |D-WP(C)/35450/2024 SATPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
147 |D-WP(C)/35432/2024 NARAYAN RATH |16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
148 CONTC/35203/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- RAMESH 2024-08-
149 19-UNDERTAKING FOR NON FILING OF
ABLAPL/24656/2024 CHANDRA SWAIN (16 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
50 D- SATYAJIT 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24509/2024 [MOHAPATRA 16 . .
Paragraph not correctly mentioned in the
affidavit.
s D BEDAPRAKASH  2024-08- |l iy ETC NOT FILED. |
BLAPL/24599/2024 |[PANDA 16 : :
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
152 |D-WP(C)/35330/2024 |OM SWARUP 16 AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
153 |D-CRLA/24534/2024 DEVASHIS PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
SARAT CHANDRA 2024-08- |STAMPED,EXECUTED,ACCEPTED.
154 ID-WP(C)/35398/2024 |1k ap 16 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
H.C Bar Advocate welfare fee not paid.
6-RECEIPT SHOWING SERV.COPY TO
155 D- BHABANI SANKAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24692/2024 MISHRA 16
. Page nos.8 to 12 not neat and legible.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
se D- KAPILA CHARAN  2024-08- STAMPED,EXECUTED,ACCEPTED.
ABLAPL/24646/2024 NAYAK 16 1. Page nos. 6 to 9 not neat and legible.2. Court
fee of Rs.6/- not paid in the petition. and L.A.A.
fee of Rs. 10/-,A.C.fee of Rs.2/-, AAW. F. fee of
Rs.15/-and welfare fee of Rs. 50/-not paid on
V.Nama
ALOK KUMAR 2024-08- |A.fee of Re.1.10p. on certified copy of impugned
157 |D-CMP/34977/2024 MOHANTY 16 order be paid.
s D PRAFULLA | 20208 (0l Gl o b T e NOT FILED.
BLAPL/24682/2024 | KUMAR KHATEI |16 : :
9 D AITKUMAR 202408 [0l Gl o i T e NOT FILED.
ABLAPL/24644/2024 RAUT 16 : :
DURGESH 2024-08- | Receipt Showing Serv.copy To School and Mass
160 |D-WP(C)/35447/2024 NARAYAN RATH |16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
161 D- SAMBEET 2024-08- |19-UNDERTAKING FOR NON FILING OF
ABLAPL/24629/2024 [PATTANAYAK 16 TRANSLATED COPY NOT FILED

Page 10,14, 15 not neat and legible.




SUDARSHAN 2024-08- |1.0ccupation of the petitioner in affidavit not
162 |D-WP(C)/35406/2024 NANDA 16 furnished.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
163 |D-WP(C)/35419/2024 |PRATIK DASH 16 AG/CG/IT/CT/ETC.NOT FILED.
164 |2 PRADEEP KUMAR 2024-08- 0. B0 nSeP e e 10

CONTC/35327/2024 MAHAPATRA 16 : :

s D PRANAB KUMAR - 2024-08- |l i ETC NOT FILED.

BLAPL/24571/2024 |DAS 16 : :
6-RECEIPT SHOWING SERV.COPY TO

DEBASIS 2024-08-
166 |D-WP(C)/35286/2024 PANIGRAHI 16 AG/CG/IT/CT/ETC.NOT FILED.
D- BICHITRA 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
167 NARAYANA AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/24450/2024 SATAPATHY 16
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

168 D- UMESH CHANDRA [2024-08-

BLAPL/24708/2024 |DORA 16 1. As per Index Bail application page nos. not
tally with the book marked.2.Seal and signature
of the jail authority not furnished in the V.nama.
6-RECEIPT SHOWING SERV.COPY TO

169 |D-WP(C)/35214/2024 |SURANTAKUMAR 12023-08- |\ 51T/ T/ETC NOT FILED.
MISHRA 16
o D TUKUNA KUMAR - 2024-08- Gl Gl ETC NOT FILED.

BLAPL/24704/2024 |MISHRA 16 : :

D BHABANI SANKAR 2024-08- |l Gl ETC NOT FILED. |

CONTC/35141/2024 | TRIPATHY-1 16 : :
6-RECEIPT SHOWING SERV.COPY TO

172 D- SARAT KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24716/2024 |[JENA 16
1.Page nos.14 , 15 not neat and legible.

7 D AMLAN SHAKTI - 2024-08- [l i i TC NOT FILED.

BLAPL/24560/2024 |PAUL 16 : :

D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

174 BLAPL/24760/2024 MAHES DAS 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
175 CONTC/35251/2024 NIHAL RATH 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JYOTI RANJAN 2024-08-
176 |D-WP(C)/35415/2024 KHUNTIA 16 AG/CG/IT/CT/ETC.NOT FILED.
s RAIIBLOCHAN  2024-08- |l iy ETC NOT FILED.
BLAPL/24752/2024 |PATTNAIK 16 : :
6-RECEIPT SHOWING SERV.COPY TO
178 |D-WP(C)/35198/2024 P RAVAT RANIAN - 12023-08- | = G/IT/CT/ETC NOT FILED.
SUTAR 16
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
179 ID-WP(C)/35455/2024 NARAYAN RATH |16 Education not Filed.
180 |D- BHARAT BHUSAN 2024-08- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/24503/2024 |ROUTRAY 16 AG/CG/IT/CT/ETC.NOT FILED.




Page marking not proper vide annex-2

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
181 CONTC/35192/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
130 D- DEEPAK KU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24668/2024 |[SAHOO 16
1. Page nos.9 and 10 not neat and legible.
DURGESH 2024-08- |.Receipt Showing Serv.copy To School and Mass
183 D-WP(C)/35440/2024 NARAYAN RATH |16 Education not Filed.
184 | SMRUTIRANJAN - 2024-08- (0 S o T FILED,
BLAPL/24583/2024 |ROUT 16 : :
6-RECEIPT SHOWING SERV.COPY TO
a5 D- SATYABRATA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24687/2024 DASH 16 .
1.Petition and Annexures- 1 not properly page
marked in Index
6-RECEIPT SHOWING SERV.COPY TO
186 |D-WP(C)/35412/2024 | RUNALKUMAR = 12023-08- |\ - 51 T/CT/ETC NOT FILED.
SWAIN 16
5 D RAIIBLOCHAN 202408 |l Gl ETC NOT FILED.
BLAPL/24620/2024 |PATTNAIK 16 : :
6-RECEIPT SHOWING SERV.COPY TO
2 D- DV 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35181/2024 16 1-Reference certificate not furnished,2-Line-5 of
declaration is left blank
6-RECEIPT SHOWING SERV.COPY TO
4 D- REBATI LATA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24688/2024 [PANDA 16 1.Provision of law not correctly furnished on the
top of the cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
190 D- ADV 2024-08- |9-PROVISION OF LAW NOT FURNISHED ON
CMAPL/35247/2024 ’ 16 TOP OF CAUSE TITLE.
1. Period of Delay 687 DAYS
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
191 |D-WP(C)/35275/2024 JAGDISH BISWAL 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SASWAT KUMAR [2024-08-
192 |D-WP(C)/35459/2024 ACHARYA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SATYA NARAYAN |2024-08-
193  |D-WP(C)/35180/2024 MISHRA 4 16 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
194 CONTC/35318/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
o5 D AMULYARATNA - 2024-08- (£l Gl E1e NOT FILED. |
BLAPL/24512/2024 |[PANDA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
SHANTI PRAKASH |2024-08- |/AG/CG/IT/CT/ETC.NOT FILED.
196 |D-WP(C)/35129/2024 MOHANTY 16

1. Page nos. 12,13, 22, 26 not legible.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

197 E'L APL/24650/2024 ﬁ%}%ﬁ@KUMAR ?224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
198 |D-WP(C)/35351/2024 BANABIHARI RAY 2024-08- .Recelpt Showmg Serv.copy To School and Mass
16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
199 D- TUKUNA KUMAR 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24705/2024 |MISHRA 16
1.Page no.10 not filed.
6-RECEIPT SHOWING SERV.COPY TO
200 D- SUDARSAN 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24701/2024 BEHERA 16
1.Annex-2 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
KANANBALA ROY (2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
201 |D-WP(C)/35365/2024 CHOUDHURY 16
Legible copy of page-26,27,56 and 61 to be filed.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
202 BLAPL/24585/2024 DEBASIS MISHRA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-08-
203 |D-WP(C)/35297/2024 SATAPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR  [2024-08-
204 |D-WP(C)/35215/2024 MALLICK 16 AG/CG/IT/CT/ETC.NOT FILED.
" prasirs  aneas. CRECHTTSHONIG SERVCOPYT0
BLAPL/24724/2024 | KUMAR NANDA |16 : :
6-RECEIPT SHOWING SERV.COPY TO
206 D- JUGALA KISHORE |2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24639/2024 |[PANDA 16 .
Annexure-3 not properly page marked in Index,
as per record.
6-RECEIPT SHOWING SERV.COPY TO
SAMVIT 2024-08-
207 |D-CRLA/24607/2024 MOHANTY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
208 E'L APL/24653/2024 %,XSIADIAA KISHORE ?224'08' 9-PROVISION OF LAW NOT FURNISHED ON
TOP OF CAUSE TITLE.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
209 ABLAPL/24757/2024 ARIJEET MISHRA 16 AG/CG/IT/CT/ETC.NOT FILED.
210 [P RAJIB LOCHAN  2024-08- 0 o B0 n S e B,
BLAPL/24751/2024 |PATTNAIK 16 : :
6-RECEIPT SHOWING SERV.COPY TO
1 D- DEEPAK KU 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24634/2024 |[SAHOO 16
1. Page nos. 13 and 14 not legible.
212 [P PRANAB KUMAR  2024-08- 0. o B0 n S e b,
BLAPL/24561/2024 |DAS 16 : :




6-RECEIPT SHOWING SERV.COPY TO

213 |D-WP(C)/35375/2024 [RITU SANTUKA %224'08' AG/CG/IT/CT/ETC.NOT FILED.
214 [P SANTOSH KUMAR 2024-08- (00t o R e b,
BLAPL/24615/2024 MAHANTY 16 : :
6-RECEIPT SHOWING SERV.COPY TO
215 |D-WP(C)/35358/2024 o n N TA RUMAR (12024081 6,06 17/ T/ETC NOT FILED.
MAJHI 16
6-RECEIPT SHOWING SERV.COPY TO
KRUSHNA 2024-08-
216  |D-WP(C)/35383/2024 CHANDRA DASH 116 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- IYOTIRMAYA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24677/2024 |SAHOO 16 Name of victim should not be mentioned in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
UMA CHARAN 2024-08- [NOT FILED.
218 |D-WP(C)/35381/2024 MISHRA 16
Page 33,35 of annexure 3 are not legible .
2..mobile Phone Numbers Of All The Signing
Advocates Not Indicated
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
210 D AJAY KUMAR  [2024-08-|1OP OF CAUSE TITLE.
BLAPL/24628/2024 INANDY 16 1. Synopsis and date chart not alphabetic page
marked in Index.2. Petition not addressed to
Honorable court.3. Occupation of the deponent
on affidavit not furnished 4.Petition not correctly
addressed to Honorable Court
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
220 BLAPL/24542/2024 AMIT BISWAL 16 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
SUBASH 6-RECEIPT SHOWING SERV.COPY TO
221 |D-WP(C)/35473/2024 (CHANDRA %224-08- AG/CG/IT/CT/ETC.NOT FILED.
PUSPALAKA page 31,33 not legible
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08-
222 |D-WP(C)/35453/2024 NARAYAN RATH |16 AG/CG/IT/CT/ETC.NOT FILED.
23 [P SANIIB KUMAR  2024-08- (0 S o R e e
CRLMC/24543/2024 BHANJADEO 16 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-08-
224 |D-WP(C)/35369/2024 CHANDRA PANI 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
225 |D-WP(C)/35227/2024 CHANDRA SAHU 16 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-08-
226 CONTC/34621/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
297 D- ADV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/35133/2024 ) 16
1.Index not properly Pagination.
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
228 BLAPL/24627/2024 ARIJEET MISHRA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- KUMAR RUTURAJ 12024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24698/2024 |SATAPATHY 16 1.Occupation of the deponent in affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
SARAT CHANDRA (2024-08- |STAMPED,EXECUTED,ACCEPTED.
230 ID-WP(C)/35396/2024 e ap 16 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
Annexure-3 not attested true copy .
D- 2024-08- [PLACE IT AFTER FILING OF C.COPY OF
Bl RyWPET/35134/2024 SRIPHAR RATH 1y ¢ IMPUGNED ORDER
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED ON
D- 2024-08- [TOP OF CAUSE TITLE.
232 |BLAPL4T28/2024 [SUIATA DASH 16 14-NOT PROPERLY INDEXED.
Index not properly page marked. 2..Petition not
correctly addressed to Honorable Court
KAILASH 2024-08- |Annex.8 as averred in the petition not indexed
233 ID-WP(C)/35426/2024 | -1y \NDRAKAR |16 and filed.
6-RECEIPT SHOWING SERV.COPY TO
234 |D-WP(C)/3540012024 [oar KRUMAR - 2024-08-1, ,06,17/CT/ETC.NOT FILED.
SWAIN 16
D- 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
235 CONTC/35115/2024 ADV 16 AG/CG/IT/CT/ETC.NOT FILED.
TRILOCHAN 2024-08- )
236 |D-MATA/35357/2024 NANDA 16 1. Period of Delay 15 days
2 D AJITKUMAR 202408 (00 6 O o e NG PRL ED,
CONTC/35146/2024 MOHANTY 16 ) )
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR  [2024-08-
238 |D-WP(C)/35220/2024 MALLICK 16 AG/CG/IT/CT/ETC.NOT FILED.
PRAVAT KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
239 |D-WP(C)/35158/2024 PANDA 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
240 | ABLAPL/24573/2024 /ANMEJAYARAY 1y 0
Occupation not mentioned in the affidavit.
241 |D-CRLA/24674/2024 |AMULYA RATNA  [2024-08- [6-RECEIPT SHOWING SERV.COPY TO
PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.




Number of impugned judgment appears to be
incorrectly mentioned throughout appeal memo

PRAVAT KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
242 |D-WP(C)/35422/2024 PANDA 16 Education not Filed.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
243 | D-WP(C)/35201/2024 |/ASHOK DAS 16 AG/CG/IT/CT/ETC.NOT FILED.
244 D PRAFULLA 2024-08- T CTETONOT FILED,
ABLAPL/24730/2024 KUMAR BISWAL |16 : :
ss [P PARTHA SARATHI 2024-08- (00 o NOT FILED,
ABLAPL/24740/2024 DAS 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
246 D- SURYAKANTA 2024-08- [14-NOT PROPERLY INDEXED.
ABLAPL/24610/2024 [PALAI 16
Annexurel not page marked in index and not
properly page marked in Book mark.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
247 |D-WP(C)/35388/2024 PITAMBAR PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRANAB RANJAN |2024-08-
248 | D-WP(C)/35304/2024 CHHATOI 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
249 D-WP(C)/35235/2024 [SSHIROD KUMAR 12024-08-
ROUT 16 . ) )
Mutation case no not correctly mentioned in
prayer as per annexure-1
KUNAL KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass
250 |D-WP(C)/35395/2024 SWAIN 16 Education not Filed.
251 [P LAXMINARAYAN  2024-08- (00 o ONGT FILED,
ABLAPL/24736/2024 RAYATSINGH 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
252 |D-WP(C)/35343/2024 BI:I%RANJAN %224-08- FURNISHED/INCORRECTLY MENTIONED
The name of the counsel in capital letters and
enrollment numbers not furnished in last page of
writ petition
6-RECEIPT SHOWING SERV.COPY TO
PREMANANDA 2024-08-
253  |D-WP(C)/35506/2024 MOHANTY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SHANTI PRAKASH (2024-08-
254 |D-WP(C)/35132/2024 MOHANTY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
255 |D-WP(C)35468/2024 D ErAK RUMAR - 12024-05-
1-page 25,26,28 not legible 2-date not mentioned
in V.nama
256 |D: AJTKUMAR 202408 (000 o ONOT FILED,
CONTC/35316/2024 MOHANTY 16 : ‘




6-RECEIPT SHOWING SERV.COPY TO

D- DEEPAK KU 2024-08-

257 BLAPL/24667/2024 |SAHOO 16 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO

258 BLAPL/24622/2024 ARIJEET MISHRA 16 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

159 D- PRIYA RANJAN 2024-08-

ABLAPL/24689/2024 |[SINGH 16 1. Petition and Annexure-1 not properly page
marked in Index.2. Occupation of the deponent
on affidavit not furnished.3. Page nos.10,11 , 12
not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-08-

260 D-WP(C)/35262/2024 SATYAJIT SAMAL 16 The name of the counsel in capital letter and
enrollment number in last page of writ petition
not furnished.

261 [P AKSHAYAKUMAR 2024-08- (00 6 O on e ONcPE e

CRLMC/24530/2024 |SAHOO 16 : :
PRABHU 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
262 |D-CRLA/24537/2024 PRASANNA AG/CG/IT/CT/ETC.NOT FILED.
16
BEHERA
6-RECEIPT SHOWING SERV.COPY TO
DIPTI RANJAN 2024-08-

263 |D-WP(C)/35124/2024 BHOKTA 16 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
JAJATI KESHARI  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
264 |D-WP(C)/35366/2024 KHUNTIA 16
Annexure 1 and 2 not attested true copy
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
265 |D-WP(C)/35179/2024 BASUDEV BARIK 16 AG/CG/IT/CT/ETC.NOT FILED.
266 |- RABINDRANATH - 2024-08- 0 0 o B0 h S e b,
ABLAPL/24694/2024 PRUSTY 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
D- SARAT KUMAR 2024-08-

267 BLAPL/24695/2024 |RAYAGURU 16 FURNISHED/INCORRECTLY MENTIONED
1.Annex-1 and 2 are not executed.2.Annex-1 not
attested.
19-UNDERTAKING FOR NON FILING OF

268 |D-WP(C)/35347/2024 [SHISHIR KUMAR 12024-08- |10\ NSTATED COPY NOT FILED

SAMAL 16
260 |2 ROHITRANIAN  2024-08- 0 o o OT FILED,
BLAPL/24681/2024 |RAY 16 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
270 |D-WP(C)/35265/2024 SATYAJIT SAMAL ?224 “08-11 The name of the counsel in capital letter and

enrollment number in last page of writ petition
not furnished.2.Legible copy of page-11 to be
filed.




6-RECEIPT SHOWING SERV.COPY TO

D- PRAVASH 2024-08-
271 \BLAPL/24601/2024 |CHANDRA JENA |16 AG/CGIT/CT/ETC.NOT FILED.
o 202403 [6-RECEIPT SHOWING SERV.COPY TO
272 | MA4e3 12024 ADV: T AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
73 |D- DV 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CONTC/34611/2024 : 16
occupation not furnished
e ANAS KOMAR pn. P48 o St i i
CRLREV/21477/2024|CHAND 16 etioon :
M.PRATAP @ 202403 [6-RECEIPT SHOWING SERV.COPY TO
275 |D-WP(C)/35248/2024 PRATAPKUMAR >/ AG/CG/T/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
KRISHNA 2024-08-
276 |D-WP(C)35229/2004 | SR |20 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
277 |D-WP(C)/35394/2024 [SUNALKUMAR - 12024-08- 1 /1 T/CT/ETC.NOT FILED,
SWAIN 16
6-RECEIPT SHOWING SERV.COPY TO
278 |D-WP(C)/35240/2024 O KUMAR 1202408 6,06 17/ T/ETC NOT FILED.
PANDA 16
6-RECEIPT SHOWING SERV.COPY TO
SOUMYA RANJAN 2024-08-
279 |D-WP(C)35188/2024 [0 M YA 8 T AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TRILOCHAN 2024-08-
280 |D-WP(C)/35292/2024 [p S HORHAT T AG/CG/T/CT/ETC.NOT FILED.
202403 [6-RECEIPT SHOWING SERV.COPY TO
281 |D-EXP/35435/2024 |SANJIB MOHANTY >/ AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
JYOTIRANJAN  [2024-08-
282 |D-WP(C)/35418/2024 21 A T AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
283 |D-WP(C)/35492/2024 gilsm KUMAR %(6)24'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
284 |D-WR(C)/35454/2024 DOROVSE 2
page 32 not legible
o, 202405 [6-RECEIPT SHOWING SERV.COPY TO
285 |0 bl pacasigps ARUEETMISHRA 2/ AG/CG/T/CT/ETC.NOT FILED.
286 [P RABINDRA NATH  2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEI%SOPY 10
BLAPL/24592/2024 |PANDA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
287  [D-WP(C)/35437/2024 %ﬁl\s’[EER KUMAR %(6)24'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
288 |D-WP(C)/35230/2024 SUNSHINE ANAND (2024-08- 1 = 1/ T/ETC.NOT FILED,
SWAIN 16
289 |D-WP(C)/35337/2024 |GANESH PRASAD |2024-08- 6-RECEIPT SHOWING SERV.COPY TO
SAMAL 16 AG/CG/T/CT/ETC.NOT FILED.




7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

H.C Bar Advocate welfare fund fee not paid.

10-SUBJECT CODE NOT

BHABANI SANKAR 2024-08-

290 |D-EXP/35377/2024 TRIPATHY-1 16 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-08-

291 ID-WP(C)/35350/2024 BANABIHARI RAY 16 The name of the counsel in capital letter,mobile
number and enrollment number in vakaltnama
not furnished.
6-RECEIPT SHOWING SERV.COPY TO

GYANESWAR 2024-08-

292 |D-WP(C)/35452/2024 SATPATHY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

293 |D-WP(C)/35410/2024 [nonar RUMAR - 2024-08-1, ,06,17/CT/ETC.NOT FILED.

SWAIN 16
294 |2 AMITPRASAD 202408 (00 6 O e ONGPE ED,
CONTC/35252/2024 BOSE 16 : :
205 D IUGALAKISHORE 202408 (0 6 bre NOT FILED, |
BLAPL/24548/2024 |[PANDA 16 : :
18-CERTIFIED COPY OF TRIAL/APPELLATE
NIRANJAN 2024-08- |COURT ORDER NOT FILED

296 |D-RSA/35035/2024 PRASAD PATRA 16

Index not filled in.(ii)May be regd. as SAO
PREMANANDA 2024-08- | Receipt Showing Serv.copy To School and Mass

297 ID-WP(C)/35171/2024 MOHANTY 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DR.
298 D ae37m0ps SIMANCHALLA — [20240%11 P Case No.55 dated 05.02.2024 under
RANIJIT Annexure-1 not tally with para-6 of the
petition.2.Rejection order dated 30.05.2024 under
Annexure-2 not tally with Index.
PRAFULLA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO
299 |D-WP(C)/35221/2024 KUMAR 16 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

300 |D-WP(C)/35151/2024 |AMIT SAHOO 16 AG/CG/IT/CT/ETC.NOT FILED.
1.G.Mail Letter dt 08.12.2023 as per Annexure-6.

301 |D-WP(C)/35241/2024 ANJAN KUMAR 2024-08- and Letter.18.07.2024 as per annexure-9 not tally

BISWAL 16 . . .
with Prayer of the writ Petition.
D- ANUGRAHA 2024-08- 6-RECEIPT SHOWING SERV.COPY TO

302 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/24595/2024 SAMANTRAY 16
303 |2 PUSPAMITRA  2024-08- St nr B0 h S e
BLAPL/24759/2024 [MOHAPATRA 16 : :
1.Date of judgt. furnished in Being aggreived
DURGA 2024-08- |portion does not tally with trial court judgt.2
304 |D-CRLA/21475/2024 [PRASANNA b Y Jucete
MISHRA 16 Opp. party be respondent. 3.Code Not indicated

on cause title.




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

305 |D-WP(C)/35367/2024 g%i]IESH KUMAR ?224_08_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
306 | SUKANTA KUMAR 202408 (008 o R m e,
RVWPET/35540/2024 DALAI 16 : :
6-RECEIPT SHOWING SERV.COPY TO
. D- NIHAR RANJAN  12024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24526/2024 |SAHOO 16 Occupation not mentioned in the affidavit.Page
marking not correctly furnished as per Index.
6-RECEIPT SHOWING SERV.COPY TO
BIBHU PRASAD  2024-08-
308 |D-WP(C)/35246/2024 MOHANTY 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
ASHUTOSH 2024-08-
309 |D-WP(C)/35424/2024 MOHANTA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1o D- ASHOK KUMAR  2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24709/2024 JENA 16 1.Provision of law not correctly furnished on the
top of the cause title.
3 |2 BINAYABHUSAN 202408 ({00 S on SO EILED,
CRLMP/24380/2024 ROUTRAY 16 : :
6-RECEIPT SHOWING SERV.COPY TO
312 D-WP(C)/35323/2024 [ LATENDU 12024081 061y T/ETC NOT FILED.
SAMAL 16
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
313 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/34943/2024 16 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
314 |D-WP(C)/35172/2024 E‘gﬁggiwm %224'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
BAIJAYANTI 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
315 |D-WP(C)/35272/2024 MOHANTY 16
Annexure-1,2, 5 are not attested as true copies.
D- 2024-08- .
316 CMAPL/35282/2024 ADV. 16 1.Period of Delay 04 days
6-RECEIPT SHOWING SERV.COPY TO
PRANAB RANJAN 2024-08-
317 |D-WP(C)/35308/2024 CHHATOI 16 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
SUDHANSU 2024-08- INOT FILED.
318 |D-CMP/34973/2024 SEKHAR JENA 16
Status of parties in court below not stated,(ii)Neat
copy of pg.24 be filed-(iii)LAA stamp be aftixed.
D- 2024-03- |0-RECEIPT SHOWING SERV.COPY TO
319 CONTC/35131/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

DILLIP KUMAR 202408
320 |D-WP(C)/35420/2024 0 LlE R T AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
21 |D-WP(C)/35238/2024 X ANTA KUMAR R024-08-1,, 06 17/CT/ETC.NOT FILED.
MAJHI 16
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
322 |D-WP(C)/35239/2024 f}gﬁgﬁ}%%]} %224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
33 |2 SATYABRATA  2024-08- 0 L o R OT FILED,
BLAPL/24679/2024 |PANDA 16 ' -
34 |2 DIBYAPRAKASH 2024-08- 0 o B0 n S e e,
BLAPL/24567/2024 |MISHRA 16 ' '
s D- MANAS KUMAR 202408 (000 Ol on S Or e ED,
CRLMC/24441/2024 |CHAND 16 ' '
36 |2 BIRAJAPRASAD  2024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEI%SOPY 10
BLAPL/24636/2024 |NANDA 16 ' '
o D SATYABRATA 202408 (008 o R rLeD,
BLAPL/24354/2024 |PANDA 16 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
g D DV 2024-08-
CONTC/34305/2024 : 16 CASE ARISING OUT OF WP(C) NO.17067 OF
2023 NOT INDICATED IN PAGE NO. 13
JNDEX NOT TALLY WITH ANNEX - 2
39 [P SAROJKUMAR 12024-08- ?{GRFC%F#;/TCST}/IEOTVgIggTSEI%SOPY 10
CRLMC/24565/2024 MISHRA 16 ' '
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
330 |D-WP(C)/35325/2024 BUAYA KUMAR 2024-08- 1.Date mentioned in Annexure-2 and averment of
BEHERA 16 date ms re-2
writ petition does not tally with index.2.Date
mentioned in Annexure-3 does not tally with
index.
331 P RAJIB LOCHAN  2024-08- ?{GRFC%F#;/TCST}/IE()T%%STSEIIE]@SOPY 10
BLAPL/24621/2024 |PATTNAIK 16 ' '
6-RECEIPT SHOWING SERV.COPY TO
332 [P LAXMINARAYAN  [2024-08- f4G1<IC(?T/Ig{<C()TIZEEEYI\II%¥)E%EEB '
CRLMP/24448/2024 | RAYATSINGH 16 - :
INDEX SL. NO.3 WORD CIVIL IS WRONG
6-RECEIPT SHOWING SERV.COPY TO
3 D LAXMI NARAYAN [2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/24633/2024 RAYATSINGH 16
Page marking not proper vide annex-1
6-RECEIPT SHOWING SERV.COPY TO
334 |D-WP(C)/35384/2024 PILTIRANIAN - 12024-08- 1 1 /C T/ETC.NOT FILED,

MOHAPATRA

16




6-RECEIPT SHOWING SERV.COPY TO

335 |D-WP(C)/35443/2024 %%’:L PRASAD %224'08' AG/CG/IT/CT/ETC.NOT FILED.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO
336 |D-WP(C)/35386/2024 |PITAMBAR PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.
7 D RAIIBLOCHAN  2024-08- Gl iy ETC NOT FILED.
BLAPL/24753/2024 |PATTNAIK 16 : :
6-RECEIPT SHOWING SERV.COPY TO
- corpaswD s AGCOITCTEICNGTFLED
BLAPL/24606/2024 |LAL 16 ) :
Annexure 4 tol5 not mentioned in the index.
D- MANAS KUMAR  2024-08- . . . .
339 CRLMC/24447/2024 |CHAND 16 Father name in cause title not tally with affidavit.
2024-08- 6-RECEIPT SHOWING SERV.COPY TO

340 |D-WP(C)/35285/2024 |SUKUMAR PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

“al D- KABIRAJ 2024-08- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/24651/2024 PRADHAN 16 Petition not correctly addressed to Honorable
Court
2 P MOHAMMED —2024-08- St b o B0 h S e b
CONTC/35270/2024 MUSTAQ ANSARI |16 : :
33 |2 JYOTIRMAYA  2024-08- 0 o B0 SO EILED,
BLAPL/24675/2024 |[SAHOO 16 : :
PREMANANDA 2024-08- |.Receipt Showing Serv.copy To School and Mass

344 |D-WP(C)/35494/2024 MOHANTY 16 Education not Filed.

PRAVAT KUMAR  |2024-08- |.Receipt Showing Serv.copy To School and Mass

345 |D-WPR(C)/35154/2024 PANDA 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

346 |D-WP(C)/35526/2024 Eﬁ&iiDDRﬁs %224'08' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DINESH KUMAR  2024-08-

347 |D-WP(C)/35380/2024 MALLICK 16 Synopsis and list of dates and events are not
alphabetically paginated and also not marked in
index.

348 |2 SURIYA NARAYAN 2024-08- (0 S o R e ED,

BLAPL/24617/2024 |[SAHU 16 : :
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
349 |[D-WP(C)/33813/2024 DEEPAK KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
PANDA 16
i.Page 69 not neat. ii.C Fee of Rs.12/-to be paid
on the petition.
350 |D- PRAVAT KUMAR  2024-08- |6-RECEIPT SHOWING SERV.COPY TO
CONTC/34310/2024 |PANDA 16 AG/CG/IT/CT/ETC.NOT FILED.

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.




Hologram of Rs. 50/-Not paid on V.Nama

6-RECEIPT SHOWING SERV.COPY TO

351 |D-WP(C)/35165/2024 DEBABRATA DASH %224'08' AG/CG/IT/CT/ETC.NOT FILED.
52 | IUGALAKISHORE 2024-08- Gl iy ETC NOT FILED. |
BLAPL/24557/2024 |[PANDA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
353 |D-WP(C)/33776/2024 E%{HT RANJAN %224'08' AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUDHIR KUMAR  |2024-08-
354 |D-WP(C)/35208/2024 MALLICK 16 AG/CG/IT/CT/ETC.NOT FILED.
2024-03- |0-RECEIPT SHOWING SERV.COPY TO
355 |D-WP(C)/35333/2024 |SAILABALA JENA 16 AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR 2024-08- | Receipt Showing Serv.copy To School and Mass
356 |D-WP(C)/35425/2024 MOHAPATRA 16 Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
MIHIR KANTA 2024-08- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
357 |D-WP(C)/35449/2024 RATH 16 NOT FILED.
Annexure 1 not neat copy filed
s |D: SARATKUMAR 202408 Ll i ETC NOT FILED.
BLAPL/24719/2024 |[JENA 16 : :
6-RECEIPT SHOWING SERV.COPY TO
359 D- MANAS KUMAR  2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/24725/2024 CHAND 16
Index not filled in nor brief is page marked.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-08- |AG/CG/IT/CT/ETC.NOT FILED.
360 |D-WP(C)/35434/2024 NARAYAN RATH |16
Page nos 14 and 15 are not legible .
6-RECEIPT SHOWING SERV.COPY TO
361 |D-WP(C)/35222/2024 f’EHI\‘?:HI BHUSAN %224'08' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
362 |D-WP(C)/35570/2024 BRAJAKISHOR - 12024-08- 1 =1/ T/ETC.NOT FILED,
PANDA 16
6-RECEIPT SHOWING SERV.COPY TO
‘3 D- DEBASIS MISHRA 2024-08- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/24524/2024 16 TR and GRP P.S.case number not tally with cause
title and synopsis.
364 |0 AJIT KUMAR 2024-08- T CTETCNOT FILED,
BLAPL/24643/2024 |RAUT 16 : :
65 |D: UMA SHANKAR. 2024-08- [l i i1 e NOT FILED.
ABLAPL/24630/2024 [PATEL 16 : :
366 |2 BIDYALOK 2024-08- T CTETONOT FILED,
BLAPL/24564/2024 MOHAPATRA 16 : :
61 D SARATKUMAR 202408 {0l i ETe NOT FILED.
BLAPL/24713/2024 |[JENA 16 : :




6-RECEIPT SHOWING SERV.COPY TO

368 [D-WP(C)/35205/2024 | 0 WA SUNDAR 189280814 6, c61micT/ETC.NOT FILED.
369 | TUKUNAKUMAR 202408 (000 Ol on SO e ED,
BLAPL/24600/2024 |MISHRA 16 : :
" resp kAR a0, SRECEITTSHONG SERVCOPY T
CONTC/35320/2024 MAHAPATRA 16 : :
1.Period of Delay 11 days. 2. Address details
(Name of P.S.) of Respondents No. 1 and 2 does
PRAMOD KUMAR |2024-08- not match with address details of the petitioners
371 |D-MACA/35186/2024 TRIPATHY 16 in the Court Below. 3. Synopsis and Date Chart
not alphabetically paginated. 4. Statutory Deposit
not made
2024-08- (0-RECEIPT SHOWING SERV.COPY TO
372 |D-WP(C)/35301/2024 |ANIL KUMAR DAS 16 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
2024-08-
373 |D-CMP/35094/2024 | TEJ KUMAR 16 Age of deponent differs from the age of petitioner
given in cause title
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-08-
374 |D-WP(C)/35162/2024 PRADHAN 16 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
375 |D-WP(C)/35225/2024 ﬁ%‘ggﬁ% %(6)24'08' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D- 2024-08- (0-RECEIPT SHOWING SERV.COPY TO
376 CONTC/35176/2024 ADV. 16 AG/CG/IT/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 16-08-2024 (CASES FILED BEFORE 2024)

Sl
no

Filing
Number

Case
Number

Advocate for
Petioner/Caveator

Defects as per S.R.

LAA/11/201
6

LAA/11/201
6

MR.A.K.BOSEASST.SOLICIT
OR GOVT.OF INDIA,O0.H.C.

OTHERS. VALUATION
OF APPEAL AND
COURT FEE PAYABLE
NOT CORRECTLY
FURNISHED.REQUIRE
D COURT FEE NOT
PAID. PUT UP FOR
FURTHER S.R AFTER
REMOVAL OF ABOVE
DEFECT

LAA/12/201
6

LAA/12/201
6

MR.A.K.BOSEASST.SOLICIT
OR GENERAL OF
INDIA,O.H.C.

OTHERS. VALUATION
OF APPEAL AND
COURT FEE PAYABLE
NOT CORRECTLY
FURNISHED.REQUIRE
D COURT FEE NOT
PAID. PUT UP FOR
FURTHER S.R AFTER
REMOVAL OF ABOVE
DEFECT

LAA/13/201
6

LAA/13/201
6

MR.A.K.BOSEASST.SOLICIT
OR GENERAL OF
INDIA,O.H.C.

OTHERS.
VALUATION OF
APPEAL AND COURT
FEE PAYABLE NOT
CORRECTLY
FURNISHED.REQUIR
ED COURT FEE NOT
PAID. PUT UP FOR
FURTHER S.R AFTER
REMOVAL OF
ABOVE DEFECT






